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Need to include Konkani Language in
the Eighth Schedule of the Conggi-
tugion

SHRI JOHN F. FERNANDLS
(GOA): Thank you, Madam Through
my special mention I want to draw
the attention of the Government and
seek the support of this august House
for inclugion of my State language.

[RAJYA SABHA ]
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Konkani in the Eighth Schedule of
the Constitution. Konkani is one of
the oldest Indian languages. It is
the first Indian language fo possess
printed books in India from 1556 an-
wards. This language to some extent
was 1ot encouraged and not aliowed
o be developed by our colonial rul-
ers 1o avoid the spirit of nationalism.
This language was recoghised by the
Sahitya Akademi in 1975 as one of
the literiary languages of India. Kon-
kani is spoken and taught in schools
and cclleges in Goa, Karnataka, Ker-
ala ¢nd other regions of Koaken. In
19068 this language was <-z'ared as
the cflicial longuage. 1t is a State
language of the State of Goa. There
arc only two State languages in our
country which are not included in
the Eighth Schedule, one 5 Manipuri
and the second one is Konkani.

Madam, wey back in 1390 we were
very happy when the than Prime
Minister, Mr. V. P. Singh announced
that Konksni, Manipuri and Nepeli
will be included in the Eighth Sched-
ule of the Constitution. That was
the only wise thing that he announec--
ed. But ag of now we see there is no
sosponse feem the Government.

Madam, by not including ¥onkani
in the Eighth Schedule of the Con-
critution, we stand {c lose g ot of
benefits. By excluding Konkani, we
don’t get any facility from ihe prog-
rammes of National Book Trust and
its subsidiary agencies. We  don't
get any facility from the programmes
of NCERT. Wpe don’t get any faci-
lity from the DAVP and other publi-
city campaigns. We don’t g=t any
facility from the programmes of Film
Division and ts apences, programmes
of Directorate of Publicity, schemes
of Departments of Educaton and Cul-
ture, etc. of Human Resource Deve~
lopment, from thy programmes of
neo-liferates of the Government of
India, programmes of national sym-
posium of Poets on Alkashvani and
Doordarshan and other national
meets of such type.
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Madam, in one of the internatjonal
conferences on languages, it was ob-
served that Konkani is one of the non
Constitutional languages of India. I
feel this is a wrong message going to
the international literate community.
I would, therefore, request the Gov-
ernment to see that Konkani along
with other State languages, Manipuri
and Nepali are included in the Eigh-
th Schedule o the Constitution, Thank
you, :

SHRI W, KULABIDHU SINGH
(Manipur): Madam, Manipuri, Ne~
pali and Konkani are the three offi-
cial languages of three States vf India
which are not included in the Eighth
Schedule of the Constitution. So 1
fully associate myself with my hon.
friend.

THE DEPUTY CHAIRMAN: Mr.
Fernandes, you should have spoken
in Konkani,

SHRI V. NARAYANASAMY (Pon-
dicherry): Manipuri language  also
should be added in the Eighth Sched-
ule of the Constitution.

SHRI JOHN F. FERNANDES
(GOA): Please permit me. I will re-
peat it in Konkani. i

THE DEPUTY CHAIRMAN: I hope
it will .be included in the Eighth
Schedule. Then .only vou can speak.
That was my reaction.

Export of Granite and marble stone
‘from district jalore in Rajasthan
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